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NOTIFICATION

It is hereby notified for the information
of all authorities concerned and the public
that I, Nimishakumari T., Puliyakkara, Karichery,
Mylatty P. O., Udma Via, Kasaragod District, Pin-671 319,
holder of S.S.L.C. No. R 582283 with Register No. 208845
of March 2016, Higher Secondary Examination Certificate
No. HSE 3/2018/452215 with Register No. 5447110
dated 10-5-2018 issued by the Secretary, Board of Higher
Secondary Examination, Thiruvananthapuram, as
Nimisha Kumari T. in the Birth Certificate with Registration
No. 2553/2000, date of Registration 7-9-2000 issued by the
Registrar of Births and Deaths, Kasaragod Municipality,
Election Identity Card No. RDQ 1398262 dated 24-1-2019
issued by the Electoral Registration Officer,
Udma Assembly Constituency, and as Nimisha Kumari
in the Ration Card No. 2469008417 (Sl. No. 3) dated
15-3-2017 issued by the Taluk Supply Officer, Hosdurg,
is one and the same person. Hereafter I have changed
my name as Nimisha T.

This change will come into effect in all records
related to me.

Karichery,
3-2-2021. NIMISHAKUMARI T.

STATE  GOODS  AND  SERVICES  TAX

DEPARTMENT

NOTIFICATIONS

(1)

No. CT-5738/2020-G3 (1). 23rd February 2021.

The Departmental Promotion Committee (Lower) met on
12-2-2021 in the Chamber of the Member,  KPSC for preparing
the Select List of Assistant State Tax Officers eligible for
promotion to the cadre of State Tax Officer in the Department.

The Committee considered the representation filed by
Sri. J. Vijayakumar (Sn. No. 10/2000) and decided to include
his name in the revised Supplementary Select List of Assistant
Commercial Tax Officers eligible for promotion to the cadre of
Commercial Tax Officer for the year 2007 as Sl. No. 10a in
between Sri.  A. Somanathan (Sl. No. 10) and
Smt. N. Rejani (Sl. No. 11).

The following is the Select List of Assistant State Tax
Officers eligible for promotion to the cadre of  State Tax Officer
in the State Goods and Services Tax Department for the year
2021 prepared by the Departmental Promotion Committee
(Lower) held on 12-2-2021 and approved by the Government,
vide  letter No. D3/121/2021/TD dated 22-2-2021 of Taxes (D)
Department.

1. Rajan, T.

2. Biju, P. P.

3. Asok Kumar, V.

4. Radhakrishnan, E. K.

5. Geetha, R.

6. Anitha, K. (Sr.)

7. Vineetha, M.

8. Divya, D.

9.  Mahesh, V. R.

10.  Vatsala,  B. S.

11.  Sindhya, S. S.

12. Daisy Joseph

13. L. R.  Biji

14. M Kanakaraj

15. Pradeep,  P.

16. Vinesh Kumar , K. T.

17. Tomsy Jose,  C.

18. Molly Varghese, M.

19. Dhanesh, N.

20. Leela Varivattuchalil

21. Jayaprakash, P.

22. Saju, S. R.

23. Rimna, K.

24. Jeejakumari, I.

25. Sani Maria Kurien

26. Sreema, V. K.

27. Sunilkumar Muthathyan Veedu

28. Pushpavally Thekke Mavila

29. Thankamany, K.

30. Shibu, K.

31. Johny, P. U.

32. Sameeda,  A.

33. Muneer,  E. S.

34. Remani,  K. D.

35. Nirmala, P. K.

36. Bindu, P. K.

37. Geetha, P. T.

38. Mujeeb, M. M.

39. Asha,  R.

40. Ravi, K. N.

41. Leena, K. N.

42. Sithara, N.

43. Prathapan, C. S.

44. Sunilkumar, S.

45. Sreekumar, S.  (Sr.)

46. Jaseera, P.

47. Mohanan, V.T.

48. Ashabi, S. U.

49. Suresh Kumar, S. R.
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50. Ashamol, K. A.

51. Mohammed Faisal, B.

52. Lasithakumari, A. K.

53. Basim, P. A.

54. Shameem Raj , A. R.

55. Bindu Soman, R.

56. Deepa, R.

57. Hariram Kumar, V. N.

58. Prabhath, K. P.

59. Sajitha, P. B.

60. Shanojan, M.

61. Rajesh, M. K.

62. Chandran Pillai, K. N.

63. Shiyas P Abbas

64. Sam Varghese

65. Anoop M Panicker

66. Jagadeesha Naik, K.

(2)

No. CT/5738/2020-G3 (2). 23rd February 2021.

The following is the revised Supplementary Select List
of Assistant Commercial Tax Officers eligible for promotion
to the cadre of  Commercial Tax Officer in the State Goods and
Services Tax Department for the year 2007 prepared by the
Departmental Promotion Committee (Lower) held
on 12-2-2021 and approved by the Government,
vide Letter No. D3/121/2021/TD dated 22-2-2021  of
Taxes (D)  Department.

1. K. R  Mohammed Sheraf

2. M P Haridasan

3. N Haridasan

3 (a) C P Muraleedharan

4. A P Paul

5. G Surendran

6. V A Sarada

7. S Gopinathan

8. V C Venugopal

9. A G Jessy

10. A Somanathan

10(a)  J. Vijayakumar

11. N Rejani

12. R Sulochana

13. K V Radha

14. Bhakthavalsalan Nair N G

15. Jacob P V

16. A.  Amanulla Khan

17. Sukumaran M V

18. Lathika S K

19. Mercy Jacob

20. Abdurahman Kunhi, T M C

21. Prasanna Kumar,  S.

22. Rajan, K.

23. Haridasan, K. K.

24. Vilasini , V.

25. Joseph M, G.

26. Saleem, V. S.

27. Thressia, P. R.

28. Mohandas, P. N.

29. Prasenachandran, P.

30. Bhaskaran, K. K.

31. Bhuvanendran, K.

32. Mohanadas, P.

33. Vijayakumari, P. M.

34. Jayalakshmi, S.

35. Radhakrishnan, C. K.

36. Bhavani, K.

37. Soman, P. K.

38. Chandran, N.

39. Chandran, K.

40. Remany, M.

41. Renuka, S.

42. Saidalavi,  K.

43. Sobhanakumari, T.

44. Dinesh, K.

45. Rajan, N.

46. Alfred J Lukose

47. Sajeev, K. S.

48. Harshan, K. M.

49. Sobhana, M. K.

50. Gopalakrishnan, P. K.

51. Viswanathan, K.

52. Edwin Theodore

53. Pradeep, K.

54. Josekutty, P. T.

ANAND SINGH, IAS
Commissioner of State Goods

and  Services Tax and
Thiruvananthapuram. Convener DPC (Lower).
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